SLP(C) No. 6098 OF 2002

| TEM No. 29 Court No. 6 SECTI ON XVI |
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.6098/2002
(From the judgenent and order dated 21/12/2001 in MC 26/01 arising out
of EP No. 16/2001 of The H CGH COURT OF GAUHATI)

JAVAL UDDI N AHMAD Petitioner
VERSUS
ABU SALEH NAJMUDDI N & ANR Respondent
(Wth prayer for interimrelief)
Wth

SLP( C) No. 7648/ 2002
(Wth appln.(s) for nodification of court’s order and with
prayer for interimrelief)
Wth
SLP( C) No. 8354/ 2002
(Wth prayer for interimrelief)

Date : 27/09/2002 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE BRI JESH KUVAR

For Petitioner (s)
in SLP(C) 6098/02 Shaki | Ahmed Syed, Adv.
R K. Jain, Sr. Adv.
Manoj Goel, Adv.
Shuvodeep Roy, Adv.
Pankaj Kalra, Adv.

Manoj Goel, Adv.
Shuvodeep Roy, Adv.
Brij Bhushan, Adv.
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For Respondent (s)
in SLP(C) 6098/02
& SLP(C) 8354/02

A.M Singhvi, Sr. Adv.
S. K. Nandy, Adv.
Pradeep K. Goswam , Adv.

Nilay Datta, Sr. Adv.
Rajiv Mehta, Adv.

B. Aggarwal | a, Adv.
(for State of Assan Kri shna Sarma, Adv.

Asha G Nair, Adv.

V. K. Si dat haran, Adv.

r Ms. Corporate Law G oup, Advs.
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UPON hearing counsel the Court nmade the foll ow ng

ORDER
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Pl eadi ngs are conpl ete.

List for hearing after four weeks.
. SP1
............ P |

(P.D. Bal odi) (Radha R Bhati a)
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